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(General 1nformau10n relatlnc to Leglslative & other matters)

Friday, November 01, 1996/ Kﬂrtlka 10, 1918 (saka)

No 396 . . i . | : i ’

DET.:.“ ‘ION A\Iu Rx..]..i..nS“‘ OF MEMBIR

The following.message dated 25.10.96 addressed to the
ion ble Speamer, Delhl Vldnan Sabha was received from the

adal.’ Dy. Commissicner of Police, Soutn Distt., Hew Delhi
on 28.10. 96 1~ 3

"I have the honour to inform’ ;bu'that Shri Shish Pal,
il.L.A. Tuglakabad was detained u/s 65 Delhi Police
Act of 1978 at 1410 hrs. today i.e. 25/10/96. He
intended to create-law and order problem daering. the
demolition programme under way on Ravi Dass Marg
falling under tne jurlsdlction of 'Police Stanion
Kalikaji.

2. He- attempted to incite the public thus

-nampéring the operation. Sensing i1is intension
that if allowed to remain on the scene,.ne would have
causead law and order problem.:. When he did not leave
the place, though Girected to do so by ACP/Ralkaji
and SHO/Xalkaji he:was removed £rom tne spot and was
detained u/s 65 of D.P. act, at P-S. Kalkaji.

R e ~; I -have tiae honOur to 'inform you that
Shri Shish Pal, M.I7eA. was released at 1730. hrs.
today (25.10.96) as the situation warranting his
detention/removal had. ceased to exist that* the
demolition Operation was over.
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